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COUNCIL OF STATE. 
TUe8day, 9th April, 19'/9. 

The Council met in the Council Chamber of the Councii House at Eleven 
of the Clock, the Honourable the President in the Chair. 

MEMBER SWORN: 

'tHE HONOURABLE MR. SHAMALDHARI LALL (Department of Indus-
tries and Labour: Nominated Official). 

BILL PASSED BY THE LEGISLATIVE ASSEMBLY LAID ON THE 
TABLE. • 

SECRETARY OF THE COUNCIL: Sir, in accordance with rule 25 of 
the Indian Legislative Rules, I lay on the table copies of a Bill to make pro-
vision for the investigation and settlement of trade disputes and for certain 
other purposes, which was passed by the Legislative .Assembly at its meeting 
held on the 8th April, 1929. 

TRADE DISPUTES BILL. 

THE HONOURABLE MR. SHAMALDHARI LALL (Department of Indus-
tries and Labour: Nominated Official): Sir, T have in my..hand a notice, 
which T propose to hand over to the Secreta~', of a moti(,n that t.he Bill which 
has just been laid on the table of this House be taken int.o consideration, and 
if that motion be cauied, that the Bill be passed. I am aware, Sir, that in 
accordance with the normal procedure of this House these mot.iotliil would ordi· 
narily be set down on the list of busincss not earlier than the 12th April, that 
is, three clear days after the notice has been given. In view, however, of the 
lat.eness of the season and of the uncertainty of thc programme of Government 
bu~incss, the reasoll8 fOI which have been explamcd to the Council, it would 
best suit Go·vernment and, I suggest, be a·]80 for the convenience of Honourable 
Memben; if 'you, Sir, would direct under rule 27 t,hat the motion be set dolMt-· 
on t·he Jist of business at some earlier date. • 

THE HONOCRABLE THE PRESIDENT: Thel'e seems to be 110 opposition 
to that proposal and I do not. think the Hoase wo:dd desire me to ill8ist in this 
case on the full three days' notice. I am t·herefore directing that there shkU 
be a meeting on Thursday ncxt and for that meeting it wilt' be open to 'the' 
Government to put Mr. Lall's motion on the list of business. • 

The Council will now adjourn till Thursday, the 11th April, at 11 o'clock 
in the morning. 

The Council then adjourned till Eleven of t.he Clock on Thl1r:<!day, the 11 th 
April, 1929. 
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